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               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Civil Appeal  No(s).  6268/2022

ECL FINANCE LTD. & ANR.                            Appellant(s)

                                VERSUS

ABHINAV MUKHERJEE & ORS.                           Respondent(s)

(FOR ADMISSION and I.R. and IA No.130268/2022-EX-PARTE STAY)
 
WITH C.A. No. 6273/2022 
(FOR ADMISSION and IA No.130605/2022-EX-PARTE STAY)
 
Date : 12-09-2022 These appeals were called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE S. ABDUL NAZEER
         HON'BLE MR. JUSTICE V. RAMASUBRAMANIAN

For Appellant(s) Mr. C.A.Sundaram,Sr.adv.
in CA 6268/2022 Mr. Atul Sharma,Adv.

Ms. Renuka Iyer,Adv.
Mr. Aditya Vashisth,Adv.
Ms. Himanshi Rajput,Adv.
Mr. Anand Singh Sengar,Adv.
Mr. Zafar Inayat,Adv.
Ms. Rohini Musa,Adv.
Mr. Abhishek Agarwal, AOR

in CA 6273/2022 Dr. Abhishek Manu Singhvi,Sr.adv.
Mr. Ramakrishna Veeraraghavan,Sr.Adv.
Mr. Atul Sharma,Adv.
Ms. Renuka Iyer,Adv.
Mr. Aditya Vashisth,Adv.
Mr. Krishna Kumar,Adv.
Mr. Abhishek Agarwal, AOR

                   
For Respondent(s) Mr. Neeraj Kishan Kaul,Sr.Adv.
No.1 Mr. Raghavendra Mohan Bajaj,Adv.

Mr. Deepak Joshi,Adv.
Mr. Agnish Aditya,Adv.
Ms. Garima Bajaj, AOR

For Res.No.3 Mr. Atul Sharma,Adv.
Ms. Renuka Iyer,Adv.
Mr. Aditya Vashisth,Adv.
Mr. Abhishek Agarwal, AOR

1



                    

          UPON hearing the counsel the Court made the following
                             O R D E R

Issue notice.

The parties are directed to maintain  status quo,

until further orders.

List after eight weeks.

(ANITA MALHOTRA)                          (KAMLESH RAWAT)
   AR-CUM-PS                                COURT MASTER
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